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CENTRAL ADMINISTRATIVE TRIBUNAL
principal bench

O-A- No-310 of I9T6

Ltew Delhi, t his Ath day oF Jaimar y

HnN'BIE SMT- LAKSHMI SWAMINATHAN,MEMBERCJ)
HON'BLE SMT- SHANTA SHASTRY, MEMBER(A)

1  Ramesh Chand Qera
3/o L.ate Shri Grinder Dass
R/o A-76 Dera.iAial Nagai'
Delhi 36

2 - V P Va ts
G/o Ghri Devi Singh
R/o B-6A5 DDA Flats, Tirnarpui
DelFil' S-'a

3  Rarn Phal Dabas
G/o Shri Giidhan Gir igfi
R/o Vlll & P-0- Barwala
Del 111 -39-

A . S , K - Vi? rnia

G/o Shri Amai- Singh
R/o C-'750 DDA Flats, Tirnarpur
Delhi -5A.,

(By Advocate:; None i:>resent)

Ver sns

1 - Oi recto I' of Education
Del Lil Adrrii nis tr a Lion
Old Secretariat
De 1 F i i -

Ar-'jn l I caui i

2- Union of India
(Through its Secretary to the
Gove rnment of India)
Ministry of Human "Resources Develof,-ifif nl
Deptt- of Yout!i Affairs and 3|;'Orts
S Fias 11 • i B Fiawa n

3  Co nt ro11er of Accounts
Principal Pay 8. Accounts Of Fice
Govt- of NOT of Dell ii
Mor i Gate-

Del hi- ■ FtssfAOi iPcMi •

(By Advocate•; None present)

Q..,.R..D,..E„.R CORAL )

HQn:ble...Smt.., LaksMi-.-Si^inatMn.^M.y.,),

TFiis case has been listed as I ten. " F

the regular list today and applicant^) o! L'hbdi
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Shotilcl have been present..

I,, the above oil cu,.stances. » ■
„-r the four applicants are int.eies.a.

that not.e of r.tr.
-FI II" i'her Aco"i.,'ii f't.)-/

,  v-t-i-i c- r-ase rtii i.i i'-i -
in pursuiny - --

j  K-«r^r-r---Thr ^

la dismissed for default and non It -a-

1 OvJP ' .  f . Lakshmi Gwamiri fhct!)
f iirs- .. Sha.nta. Shai-oti y ^ Hember (3 J

Hen toe r'(A)
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